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DELHT VIDHAN SABHA
BULLETIN PART-1I

(Brief record of proceedings)

Tuesday, 23rd Mar ch, 1999/Chaitra 02, 1921 (Saka)

NO. 6

—

HOMAGE TO MARTYRIS

Being the Martyrs Day, the House paid homage to

eminent Martyrs Shaheed Bhsagat Singh, Raj Guru

Members also observed . two minutes silence

as a mark of resret to eminennt Martyrs,

Starred Owestion Nes. 1 tn 8 and supplehentariss
thereto were orally asked and replied.
Replies to starred queston Nos. 9 to 20 were

laid on  the Table of the House.

Repliés to if¥tarrred Question Nos. 1 to 37

Were jaidon the Table of the House.

PAPERS LAID ON THE TABLE OF THE HOUSE

Dr. Narender Nath, Muister of Education and Power

laid on the Table of the House, a of the

cony
Budget Estimates of Delhi Vidyut Board for the year

1992-2000 and Revised Budget Estimates for the year

2.00 PM
.

and Sukhdev.
2,03PM S'I'A_RRED QNJESTIONN
2.
3 UNSTARRED QUESTIONS
3,00 PM
4,

1998-99,
5.

PRESENTATON OF  REPORT OF  BUSINESS ADVISORY
COMMITTEE
Shri Mangat Ram Singhal:

Presented the First Report of the Business Advsory

Committee to the House.
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6. PRESENTATON OF REPORT OF THE COMMITTEE ON PRIVATE
MEMBERS" BILLS AND RESOLUTIONS

Smt. Meera Bhardwaj:

presented the First Report of the Committee on
Private Members' Bills and Resolutions to the House.
3.04 PM
7. WALK-OUT
Dr. Harsh Vardhan and other BJP Members stoog up to
nsist  that  the Call  Attention Notice 2~ about
hospitalisation of large no, of people due to
consumptionn of contaminated "K uttu Atta' may be
taken up urgently. The Chair informed that one Call
attention of P rof. Mukhi has already been admitted
andjs to be listed for 24th March. The earliest time
available therefore was 26th March, after the Private
Members' Resolutions. Not satisfied, the opposition

staged a walk out.

8. MOTION FOR ELECTION TO UBLIC ACOUNTS COMMITTEE,
ESTIMATES COMMITTEE & COMMITTEE ON GOVERN'MENNT
UNDERTAKINGS.

Smt. Sheila Diksht, Hon'ble Chief Minister moved the
following: _
"That the Members of this House do proceed to elect
in the manner required under sub-rule (2) of Rule
192, sub-rule (2) of Rule 194 and sub-rule (2) of
Rule 196 of the Rules of Procedure and Conduct of
Business in the Legislative Assembly, Seven Members
from among themselves to serve as Members of the
Public Accounts Commiittee, ést{ﬁxat‘es Committee amid
Committee on Governmennt Undertakings, for the term

\!
beginning from‘lApril, 1999 and ennding on 31st March,
2000.
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" The motion was put to vote and adopted.

Hon

'ble Speaker read out the schedule of electon.

~
17 P11 SPECIAL MENTION \/

9. Following Members raised matter under Rule 287:-

Shri Roop Chand.
Shri Mahabal Mishra
Smt. Kiran Chaudhry

Shri Kanwar Karan Singh.,

Chief Minister assured members that written replies of

matters raise' d under Rule 287 would be sent to them.

3.
6.

Shri Ram Bhaj
Sh. Mohan Singh Bisht.

BProf,

Short Duration Discussion

Jagdish Mukhi raised

Short

Duration

Discussion regarding water and electricity problem in

Delhi.

Following
13 sShri
2 Smt.
3z Shri
4, Shri
5. Shri
6. Shri
AN Shri
8. Shri
9. Shri
10. sShri
11. shri
12 Shri
13 Shri
l4. Shri
S5 Shri

Members took part in debate :-

Ajay Maken

Kiran Chaudhry

Nand Kishore Garg
Mukesh Sharma

Kanwar Karan Singh
Ravinder Nath Bansal
Arvinder Singh Lovely
Shoaib Igbal

Mahabal Mishra

Jile singh Chauhan
Sushil Chaudhry
Amrish Singh Gautam
Moti Lal Bokolia

Ram Singh Netaji
Mohan singh Bisht
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Prof. Jagdish Mukhi made a brief statement
elucidating the points raised by him.

Dr. Narender Nath, Minister of Education and
Power replied to the debate relating to the problem of
electricity. | -

Therefore, Smt. Sheila Dikshit, Chief Minister
summed up the debate -and clarified the stand of the
Government relgting to water problem.

The House was adjourned till 14.00 hours on

Wednesday, March 24, 1999).

DELHI {S.K. SHARMA)
March 23, 1999. SECRETARY.



